
GOVERNMENT OF IAMMU AND KASHMIR
FINANCE DEPARTMENT (Codes Division)

Clvll Secrctarlat Srinagar.

Notification

Srinagar, the z s of July,2026.

S.O 20\ .- In exercise of the powers conferred by proviso to Artlcle 309 of the

Constihttion of India, the Lieutenant Governor is pleased to direct that the following
shall be added as second provlso below Note 4 of Rule 20 of the Jammu & Kashmir

Family Pension{um€ratulty Rules, 1964 as contained in Schedule )Oy' of Jammu and

Kashmir Civil Service Regulatons, Vol. II; namely:-

"Providd futdrer that ln the event of death of a Govemment eruant a'lcr

retirement, the family pension at enhanced rabs shall be payable for a period of

sven y@A or br a period up b the date on which the retid dxeasd

@tcmment eruant wot)ld have attained the aqe of sr'xty-sven yeaa had he

stwid, whidtever is les.

Cas already xtdd under the rules in force pnbr to the isuance of this

nodfication shall not be rcopned, However, pending ca*s on the date of issuance

of this notification, if any, shall be decided also in accotdance with this nob'ficabon.

Thls notillcafrbn shall come lnto brce from the date of ib pubtication in the offcial

@zette

By order of the Lieutenant Governor'

G

sd/-
(Shailendra Kumar), IAS

Financial Commissloner (ACS)
Finance DcPartment

Dated: 2.:.07-2026
No. : FD4ode/ 365 I 2025- AO I 969

CoPY to the:

Ld. Advocate General, The High Court of Jammu & Kashmlr and Ladakh'

All Financial Crmmlssbners (Addltional Chief Secretaries) '

the Hon'ble Chief Minister'

Director General of Polfe, Jammu & Kashmir.
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(A&E), J&K'
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Addi6onal c}lief Seoetary to



6. All Prlnclpal Secretarles ho Go\,€mrnent.
T.Pnndpal Secetary tro Hon,ble Lhutenant Governor.

l' l?,1!T]c*"" (J&K), Mtnisby of Horne Affairs, Govemment of rndta.
9. Chlef Electoral Officer, Jammu & Kashmir.
10, All Commbsloner/Secretaries to Govemment.
11. Pdncipal Restdent Commlssioner, s-prtthvt RaJ, New Delhl,
12. Dlvlslonal Commissloner -tammu/Kashmlr.
13. Ctalrpemn, Jammu & Kashmir Spedal Trlbunal.
14. Pdncipal Secrebry to chief Justke, The High court of Jammu & Kashmir and Ladakh.
f5. Reglstrar Genenl, The HBh Court of Jammu & Xashmtr and Ladakh.
16. Director, Anti-ComJpuon Bureau, J&X.
U. Dlr€ctor Generalr Ac@unts and Treasuries.
18, Olrecbr Generdl, Funds OB6nlzadon.
19. Dlrector General, Audit and Inspections.
20. Oirector General, LGal Fund Audlt & penstons, J&K.
21. Dlrector General, Budgct DMslon.
22. Dlr€ctor Infunnadon, J&K.
23. All Dbtrlct De\clopment Commlssloners.
24' All Head of DepartsnenttManaging Dlrectorychtef Execuwes Officers of State psus/Autonomou/
Sodetlcs.
25, Seoehry, J&X public SeMce Commlsslon.
26. Seoetary J&X Leglshtire Ass€rnbly.
27. Dir€ctor, Amunts & Treasurles, Jammu/Kashmlr.
28. PrindpauDirector Fnance Aacountancy Training Insth.rte, $inagar/N,orthem Zonal Acountancy
Ins0hite, Jammu.
29. All Drecb(s) FinancdFinanctal Advisors & CAOS.
30. OsD/Prlvate Secrebry to the Hon,bh Chtef Minister, J&K.
31. All Tr€asury Ofners.
32, General Manager, Governrnent press, Jammu/srinagBr for publlcatbn in Government Gazette.
33. ftivaE Secr€tary to the chif Seoebry.
34. Prh€E Seoetary b all ttle Hon'bh Mhisters.
35. PrirraE Seoetary to Advlsor to the Hon'ble Chhf Mtnister, J&K.
36. Pri!.ab Sec,ebry b Hon'Ue Deputy Chief Minister, J&K.
37. Pritab Seoetary to the Rnancial @mmissloner (Addt0onal Chhf secretary), Fanance Departnent.
38. VC urcbsiE, Finan@ Departrnent (www.Jakfinancejk.gov.in).

39. UC vvebslE, GAD (wwwjkgad.nic.in).
.10. Governrnent Oder Fle (Wzscs).

;f;fi*(Mahesh
Dlrector General (Codes),

Finance Department.
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